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COURT NO. 29  

HON'BLE MS.JUSTICE SHALINDER KAUR 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

akhil.saxena@dhc.nic.in 

 

CLICK HERE TO JOIN VC  

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt2 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

45 W.P.(CRL)-903/2025 
CRL.M.A. 8450/2025 
CRL.M.A. 8451/2025 

SUBINA DAWAR  
V/s STATE OF NCT OF DELHI & ORS. 
  

PREETI SINGH  

 OTHER DETAILS OF ADVOCATES: 
PREETI SINGH (PREETISINGH1324@GMAIL.COM)(9650157427)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
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